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m M UTH DDT FlN EDHP LI MITEﬂ {Secured and Unsécured Lending Business Division)

muthicat A Muhoot Pappachan Group Company) CIN : UBS920KL198TPLCO1518
~ Finconr  Administrative Office: 710 A& 711 A, th Floor, Phase - 2, Spancer Plaza, Mount Hoad, Annasalai, Chennal- 800002
HEsataE==®  Reqd. Office : Muthoaot Centre, TC N 2773022, Punnen Road, Trivandeum, Kerala - 885 001

APPENDIX -1V [Rule 8(1)] Possession Notice (For Immovable Property)

Whereas The undersigned being the Authorized Odficer of the Muthoot Fincorp Limifed (MFL). under the Securiisafion And
Reconstruction of Financial Assets and Enforcement of Security Intersst Act, 2002 (ACT NO .54 OF 2002} and in exercise of powers
conferrad undar saction 13{12) read with Rule 3 of the Secunty Inferest (Enforcement] Hules, 2002 Isswed a demand ndtice 10 balow
mentioned Borrower's { Guarantor's. Aftar complation of 80 days from date of receipt of the said notica, The Bomower's / Guaranton's
having failed o repay the amount, notice is hereby given fo the Borrower's / Guarantor’s and the public in general that the undersigned
has taken Possession of the property described hergin below in exencise of powers conterred on them under section 13(4) of the said
Act read with Fule & of the sald Bules on this,

InCred Financial Services Limited

(Formerly known as KKR INDIA FINANCIAL SERVICES LTD.) }?ﬂ?]:]i(«é
Repisloned office af: - Usit No. 1203, 120 Saor, B Wing. The Capilal, Plet No. € - 70, G Bhock, Bandra - Kurla Comphix. Bandra Easl, Mushai - 400 051,
DEMAND NOTICE UNDER SECTION 13 (2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND |
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 !
Under Section 13(2) of The Secuntisation and Reconstruction of Financial Azsaets and Enforcemeant of Security Interest Act,|
2002 (The sald Acth read with Rule 3(1) of the Security Interest (Enforcemant) rules, 2002 (The said rules), In exercise of Powers|
|conferred under Section 13{12) of the said Act read with Bule 3 of said rule, The authorized officer has issued Demand natice|
under Section 13(2) of the said Act, calling upon The Borrower's/Co-Borrower's, o repay the logn amount mentianed in T|'IE!'
respective Demand notices issued tothem. Inconnection with above, Natice is hereby given once again to ali the Borrower's/Go- l
Borrowers to pay within 60 Days from the publication of this Notice, the amounis indicated herein below, together with further|
interest fromthe date(s) of demand notice till the date of payment, The details of the Borrowar(s) amount due on date of demand
notice and Security offered towards repayment ot loan amaunt are As Under;

LOAN AGREEMENT NO./NAME OF LHE BORROWER(S)/GUARANTOR (5) |

DEMAND NOTICE DATE & AMOUNT

,y SCHEDULE |
/ FORM A
PUBLIC ANNOUNCEMENT

‘I I".Iamu of Corporate Parson

2. ['.Ia:m of Incorporation of Corporata Persan

'3, Autharity Under Which Corporate Person
| i5 Incorporated | Registerad

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) (Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
TELANGANA HIRE PURCHASE ASSOCIATION

;T_E!ETII]HI‘IE Hire Purchase Association
20/08(1958
|ROC, Hyderabad

4. Eurpnrate Iﬂenh!y Nunﬁtar.linu!ed{mhrﬁ!y \UB5821T6199BNPLOZ9996

N

homefirst

W W Lakd pois Faddoe

Home First Finance Company India Limited

CIN: L65990MH2010PLC20703 Website:homefirstindia.com
Ph: 180030008425 Email ID:loanfirst@homefirstindia.com

Authorised Officer of Canara Bank, will be sold on

POSSESSION
NOTICE

“As |s where |s",

(With unlimited extension of 5 minutes duration each till the conclusion of the sale)

immovable properties morigaged to the Secured Creditor, the Symbolic/Physical possession of which has been taken by the
“As s what 18", and "Whatever there is" on 06.03.2026

for recovery of Liabilities due, to ARM Branch, Visakhapatnam of Canara Bank from the below mentioned Borrower(s) and Guarantor(s).
Description of the immovable properties with no encumbrancas to the knowledge of the bank.

DATE & TIME OF E-AUCTION: 06.03.2026, from 01:00 PM to 02:00 PM |LAST DATE FOR SUBMISSION OF

G R e m— Dateod | Total (s Amount (Rs.) Descriplion of Secured Asset{s) Dale of Loan Agreement No. LNHYD31523-246535044. 09.02.2026 & Amount of INR. 20,04,363.36/- (Rupees
No| Co-Barrawes) Guarantor Demand | pture Interest Appcatle immavable Properly (ies) Patsassion 1. LAKSHMINARAYANA HANDLOOMS 2. NARA LAKSHMINARAYANA |Twenly Lakhs Four Thousand Three Hundred Sixty-| || | Hentity Number of Corporate Person ,
| = ot D T 3. NARA UPENDAR 4. NARA LAKSHMI 5. NARA NARSIMHA | Three and Thirly-Six Paise Only) as on 03.02.2026 5. | Address of the Registered Office and \3-4-75/C, Nahar Chambers,

1.| Loan A'c No. As. All that Parl and Parcel of House No, 5-4-18'1, e e e [k : ;

MFLSECUAPDLO0D00SS 21,61,969.42 | Admaasuring 96.2 Sq. yards, Buitt-up Area 00 Description of Secured Asset(s) (Immovable property/ies):- Property: All that House No. 3-41, admeasuring 223 Sq. Yds, in Principal Office (If Any) of Corporate Person | 1st Flaor Opp. Sundaram Mators,
03573 (Rupees Twenty | Sg. Feel in Survey No. 3442, Situsted at Sy.MN0.279, with RCC Roof plinth area 1053 Sq. Ft, situaled al Gouraipally Village, mauirlqum Mandal, Yadadri Bhongir| |M.G. Road, Ranigunj, Secundarabad,
Mr. Srikanth Janemanchi Ona lakdh Eig'r'-i;.' Sama.rlkd.;-‘ Town E-arr!énktll i'-'lar-da' and District, and bounded by; North : House of Bandapelly Narsimbulu. Sooth : 20' Wide Road, East: 20° Wide Road, West : Anganwadi | _ ;H}.dgrahm;_ Telangana, India, 500003
(Barrower) 010v2025 Ore Thousarnd. | Munid I'I h;&kj*l s Disirict. (H fa d' 131022026 {school and Library. Admeasuring an extenl of 223 Sq.yds of land together with the right to use road, cart track, pathway and all 6. 'I'.i'uu:"['ia-tiﬂn Fommencement date of NE02/20%6 S -
"“ B L akshmi it ”n":ft'a ", T Istnict. { erauqraf@ura o other commaon rights. Together with all buildings and structures attached fo the earth or permanently fastened to anything
Suﬁ' &:“ﬁ:ne!a . Nine H'-'"”"‘*-':’IE"‘"F 45 Sell Erpetly) rYOpay Dot ioriess et attached to earth, both present and fulure and all easamentary /mamool rights annexed thereto, | | Lorporate Person , _ _
|'l:a-éiur|]'llc-wer1 Wing ?r_“j_FM" Two.| by: 67 Fts. !:E'T'N':' 3 Someand Housa.of Venkata If the said Borrowers fails to make payment to Incred Financial Services Limited As aforesaid, IFSL may proceed against the Above 7. Name, Address, Email Address, Teleghane Name: Shailesh Baheti
| Paize Only) Satya Rohit Some, South by: 2.3 Fis Site of Securad assets Linder section 13(4) of the said Act and The applicable Rules, Entirely 2t the risk and consequences of the parties Number and The Registration Number of the |Address: 20-1-524, Golla Khidki,

Bonala, East by: 14.8 Fis - House of Mokkarala, mantioned above. Liguidatar \Near Laxmi Narayan Temple,

L |

Westhy: 1 1EEs Boag Place: Yadadri-Bhongir Dale:16.02.2026,  Sd/- Authorisad Officer - For INCRED FINANCIAL SERVICES LIMITED |Kabutar Khana, Bhahdurpura,

2 | Loan Alc No. As5.21,93,215.22 | Door Mo 211244, Plot No 27, Admeasuring 374 Sg v \Hyderabad, Telangana - 500064
MFLAPDSECULODO0DS (Rs Twenty-Une | vds Or 312.66 Sq Mis, Situated Al » |\ Email id; shaiashbahati1 7@gmail com
:lET::ﬂt Manoi D (11112025 LE'?};:J NIHEth;rthE Bhaskarzpuram, HElChi"FﬂMEII"I"I Towwn. Krshna 13022008 FORM URC-2 lM Po RTANT ;':I:Iﬁlaﬂl No.: 8000010183
Mr. Moka Manoj Datta m USANC-AVE. | gk {Hereon referred to as Said Property) As| - PUBLIC NOTICE FOR CONVERSION Whilst care is taken prior \Req. No.: IBBIIIPA-DD2/IP-
L) PLCG Pl | dod. Sal . OF LLP TO PRIVATE LIMITED to _  acceptance  of NO1055/2071-2027]

Mrs. Talluri Parathyusha and Twenty-Twg | Per the documents provided, Said Property s advertising copy, it is not - NO1055/2021-202213717
(Co-Barrower) Paiza Only) bounded as described below: Easl by COMPANY . possible to verify its EI Lasl ‘Date for Submission of Claims IE|'I]3|EIJEE
' MUNICIPAL LAYOUT ROAD, West by: FLOT NO [Pursuant to Rule 4 of the Companies B rens Limitad caoran
26, North by: PLOT NO 18, South by: ROAD (Agthorjsed to Registgr) Rules, 2014] bo hold responsible  for Motice is hereby given that the Telangana Hire Purchase Association has
Notice is hereby given that M/s. such contents, nor for any commenced voluntary liquidation on 16th day of February, 2026.
The Borrower's | Guaranion's in pasticular and the public in general is haraby lt:aunnned not to deal with the property and any dealings Tesseract Esports LLP, a Limited g’:z r?ars Sﬁgﬁﬁggn;gﬁgﬁg The stakeholders of Telangana Hire Purchase Association are hereby called upon to
with the property will be subject to the charge of the Muthoot Fincorp Limited (MFL), for an above mentioned demanded amount and Liability Partnership registered under the with companies, associa- suybmit a proof of their claims, on or before 18th day of March, 2026, to the
furtmrurinﬁ:th:rﬁ*; X . Sd- Authorised Officer Limited Liability Partnership Act, 2008, ggCZrtisir?g: - iitgdrj.\éiv?/;p?alls liquidator at the address mentioned against ltem No.7.
Place : ra Pradesn Date : 18.02.2026 For Muthoot Fincorp Limited with LLP Identification Number (LLPIN): i ) The financial creditars shall submit their proof of claims by electronic means only. Al
. pers or Publications. ' '
AAI-3633, having its registered office at vr\1/e thereforde recommerl:d other stakeholders may submit the proof of claims in person, by post or by electronic
5 PUBLIC NOTICE ON AUCTION OF |55 [Chapera Fraveens 007076 |01 | 1smE| 80 Plot: 62 & 63, Flat-102, Sri Sai Shipal || nocessary . inquiries || |65 e | |
S ESB Bank PLEDGED GOLD ORNAMENTS EE Shaik r-‘EEi.'EI Thunnisha 5_-1.2?[?':.1 0 :lqﬁlﬁn E":l ?530 North Wind's, Road No.3, Lane No.2, before sending any aubmission of false or misleading proofs of claim shall attract penalties.
TﬂE: mrm“er‘ls |r! E#E-":rﬁ‘: E-'IEI l"lterEE-Iﬁj b'ﬂdﬁ n Q'E'nE'-ﬂl o I"‘ETE-':-"'}'"'ITEITITF_.Ij 1|'I.a|' 87 |Tenikonda Sefyanaravans z 1::':":'3?&“ | 1,45 084 02 24.00 Aﬂjaneya Nagar’ MOOS&pet, HYderabad, gTr?ynleSag?ée?r:‘;i':S’qg Vlvr::g . . .
Piiiedepe bofaky rl:pa:llr|'|.|:|ll1|‘|:|”hp Banks due by e b "'I:IF'EII'JF"E.EI'-E ettt th = ]H.;u;hu e H;‘;‘:E;f ll:l-'"ﬂ l ST [ T Telangana, 500018, India, intends to advertisers or otherwise Name of the Liguidator: Shailesh Baheti
E%"&eﬂuﬁhﬁ E;ﬁx‘:f;j}iﬂﬁﬁﬁeﬁmﬁgmmﬁ ;}'ﬁ;ﬂ:n‘-!;ﬁl|§§”:;'ﬁ;ff - i anganﬁl — —_ convert itself into a Private Limited acting  on ggyad:ﬁ;ﬁg; Signature of the Liguidator: Sd/-
'.ullll'uﬂ'-nf_lar: ptlf"lr alh:::lzn r'rll "85 IH l.rlle Hhair'gEEuI {ﬁnu:fl Ffslru through & [en T Rarets Bharath 001565 1007 | TEB.228.00] 103.40 Company under the name M/s. whatsoever. Registered
2! E:Eu Fﬁ*ﬂdm..nylgﬁcﬁ';lrgl Inn 02" d?;;mm 2t 10,30 upcnﬂpjﬂfggnﬁjfl & E‘j:ﬁ'%’ﬁ?i&i“"m And 5011847 |021 | 27,47 518.45 | 433.10 Tesseract Esports Private Limited, :ﬁ“errse s"’.‘orﬁn;‘;’t figcep;gf'( Date: 18/02/2026
;E.jszr"-nrg:;mE-?l-lfgsdﬁ:mﬁ;&;ﬁﬂﬁ?ﬁaﬁa&?Eﬂﬁﬂﬂmlrﬁrﬁigﬁ 61 [Panihangi Ramesh ar7anae |oos | sotds7ar| s2ma0 pursuantl to Section 366 of the ‘number advertisement.” \HHEET Hyderabad £
3 If fiene ¢ a ftar oatance 1o b6 fecovered Ihereatie, ega action wil be intrateg |52 |Famugani Varalzxmi VRNMTST (O | 414500 | 5487 Companies Act, 2013, and the AN 7
againtthe bomowers far recovery of the balanos amourds due fo the bank. Incase of 03 SN0 Biagys pri i ol o Companies (Authorised to Register)
diseasad borrower. all conditions will be applicable 1o legal heirs 64 [Vadagam Shankar 467805 | 001 roseata| 1180 Rules. 2014 YES BANK LIMITED
. Client | 15 | BaLOutstar- | Weight LT A boreontc) whoss interests are likel _ _
No Account Name iD Of | ding as on (grams) 65 [Punyamurity Raw [ 5028429 [003 | 387.20500] 6187 ny person(s) whose interests are likely Kranthi Arcade, D.No.40/1/59, Near Benz Circle
; Acc.| 16/02/2026 Eturunagaram to be affected by the proposed - 3 ; 2 ’
Hyderabad BB [Akunun Yashwanih B194222 [D01 | 29637400 39.90 conversion may send their objections, if Vijayawada-520010. Mobile: 99493 98805
1 |Vinjamun Padmavathi 7aE7136 (005 ] 81737749 | 10480 | |67 |Anthati Santhosh 4960600 (D02 | 41543107 | 66,00 to the Reqist fC - PUBLICATION OF N ICE U/S 13( F THE SARFAESI ACT
B 68 [Hen Saikumar 4978153 (001 | 2,1BB73.00| 2950 any, to the Registrar of Companies, UBLICATION OF NOTICE U/513(2) O SARFAESI AC
7 [Anju Sin 8107743 [015 | 18.61,091.54 | 28870 gg I:;a?ﬂg.aghw?.ﬁu j?g?% EEJ? i-ég%gﬁ g;?:? Address to "ROC CRC, IICA, Manesar, Mobce s hersby gven thal the under menfioned barrowens)/ guarantor{simortgagorns) who have defaulted in the
1 |G Mounika 352568 (001 | 1,70,22513| 2810 1 HE;E:.‘.:T Mé:ﬂ'as,sz " 7aeazsa |oot | B07.0%800 EE'EIIJJ Plot No. 6, 7 & 8, sector-5, IMT Manesar, repayment of principal and interest of the Credit facilities obtained by them from the Bank and whose facility account has
4 [Cuddiya TBO4A28 |024 | 15, 436755 278.00 i e N TR y e been classified as Mon-Performing Assels (NPA). The nofices were issued fo them under Section 13(2) of the Secuntization
2 : e ! . an | |72 [Farvathale Susmitha 4896281 1002 | 16412350 [ 2630 Gurgaon., within 21 days from the date of
. ﬂ?ﬁ-‘{“"' g;zgén: gg? %E gg gﬁ‘é '13? ‘-dtﬁi?% Bhupalapally oublication of this notice, along with and Re-construction of Financial Assets and Enforcement of Security Interest Act 2002 (SARFAESI Act) on their last known
§ s T Mg o R o R ;E iukpa:aH Radhika Efg?ﬁg o1 3'21'5?2 .Eﬂ 3500 supporting documents and’ easons fol addresses but they have been retumned un-served and as such they are hereby informed by way of this public notice
3 FvE Fir T : 33,508, 5.3 ik e . U, SRR TR . : . P i
e |1 D) | | e, | e mee) ma) KPR e G BOASE S TR TS R
Hul:ﬂtpilll]' TE EHUEJ -':'-Eﬁljl'E'l.'Il."!' 10002858 |0 ?,19.12? 0 33,50 Deta"s ofthe LLP: w AFHOD4E01 755285
10 |A Khiva Ram 3411830 |096 [1,29.2701847 | 230740 35 ﬁﬂ“sﬁﬂffmm" j;?.':.}:; %1 EEE%;? ’“‘3 3?;3 *Name: Tesseract Esports LLP Type of Loan & Loan Amount; Mortgage Loan facifity of Rs. 17,35,000 (Rupees seventeen lakhs fifty thousand Only)
}'? Eﬂful.ilﬂ ;ﬁeﬁﬂ'?nmﬁ EEE%; EEE JEE;EEE% *:’,;ﬂ:g 79 (M D Rehana BIG0S7S . |DDM | 28954000 465D *LLPIN:ABC-3633 O/s. As per 13(2) Notice : Rs. 724,500/ {Rupees seven kakhs twenty four thousand five hundred Only) as an 17th December 2025
LA ol A06TES ua; 25 10,366 57 | 43357 | (50 [Uikethula Ravi 4776358 001 | 27 15.6847.00 ) 294.10 » Registered Office: Plot; 62 & 63, Flat- NPA Date: 14th ﬂmanh-ftﬂﬁ - v Notice Date: 17th December 2025
15 (Ko Vi s [0 | | o | T o Voo | S0EE [0 | 2B T 102, Sri Sai Shipa North Wind's, Road DALLARS LAY OUT PRASET! L P Na 101/2021/1187NMRDAIPMS, Chilangipata, Daarapureddy paiem () Denkads
16 |Kukaram Chosdony 3008707 |069 | 729338642 | 13030 | |82 Ganapeverape Pacme 530151 (001 | 27760.00| 440 No.3, Lane No.2, Anjaneya Nagar, (M) Vizianagaram-535006, Andhra Pradesh bounded by : Boundaries ; North : Plot No.170 width of 55 feet,
}g Ealhqraa‘n Choudhary ﬁ%ﬁ; ':.”25' 5%?&159%'5? ?r,ggvg gi ﬁkirLﬁuamma:em 1#Eggﬁ? Er"; 42;%&5 E 5;33 Moosapet, Hyderabad, Telangana, South : Hun-h: 1?2mﬂ55h:t East : Plot no. 150 width of 30 feet, West : 40 feet layout road width of 30 feet road
hani Dewvi : 5 aioth Leesavathi (0625 02| 3,55546.5 47, i - :
19 |Rekhender Lokesh 768105 1001 | 25.75,992.00 | 28540 | |85 |Naga Jayaram r74s |00z | 114s 3200 | 1910 500018, India | 2. Motamarri Leelavathi (Borrower) Motamarri Ramanaji
20 |3 Surender Choudasy 2744302 |041 143.79.287.71 | 7000 | g6 [Thaduri Rajeswar 10002042 001 | 2025547 3570 * Proposed Company Name: M/s.
Rl Sy Sodrans | 1ig :ag 85.528.63 | 163370 | bory Lo PR e Tesseract Esports Private Limited Mortgage Loan facility of Rs. 28,00,000/ (Rupees Twenty Eight lakhs Only)
24 |Vangara Soma Sundaea Rao 10118125 001 | '5.00,160.00 | 53.00 | [88 |G Bufibat - 3’:‘?3"4‘?1 o0t | 13560800) 2250 LLP: Gowtham Kumar Chelikam Only) as on 17-12-2025 '
Uppal TR Designated Partner MPA Date: 148-12-2025 Notice Date: 17th December 2025
23 |Kag Memaram : | 425983 042 1420616718 |  B24.52 o S D'? e ?:I 132” Address : Flat no. 401, Block A, Indu - All that open plot no 393 admeasuring 288.80 sq yards in Survey Nos. 1031,
27 |Sankarapy Durgambica B238711 001 | 623148.00] 10240 91 |Gugolothu Babi t00075es (001 | 145.125.12| 2400 portune Fields The Annexe, Phasg dated 12 12 2022 sote ot coveved by 91720, 39“4 5p, 6.7, 8 910, 11, 12, 13,14, 15, 18, 17, 18, 18,20
Wormange b o tiiae il N 1t O e B o 13, Kukatpally, Medchal Malkajgiri, §2/19.2.3 4, 5.6, 7.8, 8p, 10, 11, 129, 15, 16, 17, 18.18, 20, 21, 32, 23, 24p, 25. 26, 27 28, 031.2.3, 4.8,
o0 s Rz Lrarse |o0: | “Searer| 940 o4 Tﬂiﬂaahélrlﬂ:mrem aroeso |oz | 37sesr| i1en Hyderabad, Telangana, India-500085. 6.7,8, 6,10, 11, 12, 13, 14, 15,16, 17, 18, 19, 20, 21, 22, 23, 24, 25, 04/5, 6, 7, B, 10p, 21, 22, 23, 24, 25, 26, 27,
10 Ghl'bﬂ?ﬂi- Madhavi EDEQ‘?E? 001 E.BE.aEEIli":' 4500 ITEH.I.ﬂH i — : Sreenivasulu Reddy Chelikam 28,28 30 21, 2p. 87, 2. 3. 4.5 6.7, 8.8, 10, 11,12, 13, 74,15, 18, . 17,18, 18, 20,21, 22, 23, 24, 25, 28 27,
31 |Dasari Sandya Rani 5036576 (002 | 216.563.50 | 23660 | I35 [Davavat Suman —&4 826393 |001 | 28450150 3930 Designated Partner 26, 29, 30; 98/1, 2,3, 4,5 6,7.6.9, 10, 11, 12, 13, 14, 15,16, 17, 18, 19, 20, 21, 22, 23, 24, 25, 26, 27, 26, 20,
33 |Marau Yakaah TIGE1T0 (007 | 43,80,709.00 BE1 10 57 |Gugidothy Bhadry 7035703 (001 | 59923022 | 640 , 23.24p. 25, 26, 101/10p. 102/1, 2. 3. 4, 5.6, 14. 15, 16. 103/1, 2, 3, 4, Tp situated in Kumaram Village, Jami
34 | Sty Municpatia 4635608 1001 | 5633900 940 Wulakalapal Fortune Fields The Annexe, Phase 13, Mandatam, Vizianagaram District. Jurisdiction of SRO §. KOTA. Vizianagaram District, Andhra Pradesh-535214
37 |Zakira Mazneen 4800015 [oo1 | 772723500 10420 (29 [Kondn Yesuani 4848277 |DOZ |  G0G5IN0| 181D Hyderabad, Telangana, India-500085. East ; 40 fost r0d width '-"Hﬂ é I’HI West : Piot No 410 & 411 widih of 61,5 feet
SR Nagar — 100]Sunnam Narasamma 10006394 [001 | 6OOD4E7] 10,00 Date : 18th February 2026 The above borrowers and /or guarantor(s)/morigagor(s) are hereby called upon to make payment of cutstanding
34 ﬁ.rﬂpaﬁa_'l:&ﬁh ~ | Tesarda |o0z | 13“:-"2“3-‘1' ] T —— e Julsrupady amount withan 60 days from the dale of pubbcation of this nolice, failing which further sleps will bé lakan afer expiry
jg %ﬂ{" = SSS M Varma EH%SE 331 ;'E gg 61% E’ﬁ Eii .'gﬂ 1|-.|-‘]’EL|HL‘-'3|:"! ] E T'E'EIIEJEE TD{-'T:I.T ﬂIEF‘.I.E"FI {0 th..l “H of said 80 d-ﬂ'l'ﬂl under sub-section (4) of Section 13 of SARFAES] Act
41 (Sutrapu Sravanthi 10133462 11268554200 26080 oimajiguda 3 3
il" Thota HHEMEG:}' Fﬁi;:l}i a0 -i.‘ni._j_-'EE.Di' f.il:.l__ 10?[Beduly Anusha 10038652 |007 | E.26.286.00 300 :HrF'...rE'err;mE this :1:& bn:i: Wour a:;-u:hcm 1ha!l-.4|;aresda:m ti (8} :1 L\eﬂ.‘_-t.:fjd::tiil .:;IT in :.als.u uL::H:i:mtgn:l::r -..-.uIE:
Pragat i agar 103 Gﬂri'-:ﬁ' Venkaiesh Goud 10133986 0o E'iE',EE\E e 69,70 =&l COSlS SrOES arkl Sxpers L = Tig; ¥ US o fendchey Arvy ame Derar X ol 5l ar I, Cur
42 | Safipeta Arathi Reddy T421470  |002 | 10,24,087.65 | 14180 | |104|Kakumani Raj Gopal Reddy  [10070142 1001 | 15,15,029.00 | 163.50 assel shall not be sold or transferred by us. and no further step shall be taken by us for transfer or sale of that secured asset
""""""" ~ SwhonGanpur | |105/Mudikonda Rajkiran BI43257 001 | T4588500| 8050 - -
T B R 1660140 00T | 221281007 30001 |106|Peddahulihi Rajesh 10078434 001 | 15.36.104.00 | 16580 Dated: 10-02-2026, Place: Vijayawada Sd /- Authorized Officer, For Yes Bank Limited
44 [Gade Prashanth 5025915 (001 | 1.035585.03| 21.00| |107|Remraddygen Vimala B231579 (D03 | 223027700 | 28518
43 Eﬁrﬂpal?ha'-'c"k,a esh %Eﬂ?ﬂi EH‘- . 38'-’.2’.35 D* :u ..l%l 108 Sonar Sakanth (10074217 |0D1 | 150279900 | 16220
il i o Soh] dedasiid| o BANJARAHILLS ARM BRANCH (13591), VISAKHAPATNAM
47 (Kumbam Snyam BOXAAGES (002} 14TEO248| 2230 - n ; L
4 |Kuchal Ram arnagss |04 | 164213777 | 28420 [105]K Gabriel Anthony Reddy Tiﬁﬁﬁ 002 | 25,05,504 17 | 320,40 aD—O—I?I aaﬁ Cﬂﬂﬂfﬂ Bﬂﬂk ""'A Opposite Melody Cinema Theatre, Suryabagh, Visakhapatnam-530020.
48 (Madhukar Jonnals 024741 1001 | 19258800 ) 32400 > | MF TR W Ko W i ectetty Ph: 8332956773, 7095199455, E-mail: cb13591@canarabank.com
50 [Naganaboina Koushik Yaday (10002057 |00 | 12885822 | 2060 | [170]Pedusboia Umeshenkar __ [10103862_[003 | 14,38,006.00] 154,20 AR Nl bl
?% Eﬂmﬂﬂnﬂlupah gg:ggg? gé: ng?i;;i EE_]I?% For more delailsacoouni wise inlormabon bormowersfinjerssied bedders may Au CTlOH SALE NGTIG‘E FOR SALE DF IMMO“ABLE PROFE RTIES
53 |Udutha Charshy 4553621 |oo1 | 26e7aT4|  Ad0 f;mtﬂﬂlff?!}em'”ﬁlﬂﬁ”ﬂ“ﬂﬁﬁf"d fﬂf:IF‘ﬂ”'ﬂ'Fﬂt”H in the acton, please wisitiogin to E-Auction Sale Notice for Sale of Inmovable Properties under the Securitisation and Reconstruction of Financial Assets and
Aswaraopeta ;I_E&E;Efﬁ””& g igeatd sl an 8 Enforcement of Security Interest Act, 2002 read with proviso to Rule B(6) & 8(1) of the Security Interest (Enforcement) Rules, 2002.
54 |Batiu Gop Durgaprasad SOOI246 1002 | 998660.00| 15190 | mare. 48022026 AUTHORIZED OFFICER, CSB BANK MNotice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described

EMD: 05.03.2026 till 6.00 pm

REF: POSSESSION NOTICE UNDER SUB-RULE (1) OF RULE 8 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 s Borrower/Guarantors Reserve EMD
WHEREAS the undersigned being the Authorized Officer of HOME FIRST FINANCE COMPANY INDIA LIMITED, pursuant to demand notice issued on its respective dates as given No (All Accounts Transfered to ARM, DESCRIPTION OF THE PROPERTIES Pri (10% of
below, under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act No. 54 of 2002) and in exercise of powers conferred under Visakhapatnam Branch) Resteve Price|
section 13(2) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 calling upon you/Borrowers, the under named to pay outstanding dues as within 60 days from the date of 1. M/s. Indland Marine and Offshore | PROPERTY-1: Previously East Godavari District, Presently Kakinada
receipt of respective notices. You/Borrowers all, however, have failed to pay the said outstanding dues within stipulated time, hence HOME FIRST FINANCE COMPANY INDIA LIMITED 'ﬁum;h:t Private I.lrrl‘ll'llt: 2. Mr. Ruthala | District Hahlnadirlﬂgﬂla Fl{ak-nfdn I;:r:i fl'-.l'|'ilr|!'lda| g ;:L:da C::'I:ma
are in exercise and having right as conferred under the provision of sub section (4) of section 13 of SARFAESI ACT,2002 read with rules thereunder, taken POSSESSION of the secured Durga Prasad, Clo R ".l'ﬂHkE[EIFHarITIEnE 9. Pﬂﬁchil![.'al & Village, an extent of Ac.1,64 '::Enlls in S.No.120/8
assels e mentionedhereln below : Mrs. Ruthala Lakshmi Durga, C/o R Durga|120/4, 128/5 and an extent of Ac.1.17 cents In S.No.130/1 (Sub-

S. Name of Borrowers/ o Date of - Total Outstanding as Date of Prasacd 4. Mr. Pothula Sarath Kumar, Clo division §.No.130-1-A). 130/2 and an extent of Ac. 0.32 cents in Rs. Rs.
No. Co-Borrowers/ Description of Mortgaged Property Demand Notice on date of demand Possession P Krshna Babu late, 5. Mrs. Saipriyanka ‘ } . 63.25 6.3
Guarantors notice (in Rs.) Chennakesavuls. C/o P Sarath Kumar, 8 S No.129/10, and 191.11 sg.yards In 5. No.126/1, 128/6 and 54,11 lakhs iakhs
Jonnakut! Sai _Gopal, House-D.N0.2-133, Assessment No0.216, R.S No: 187/1, Kavarivarigudem, Mr.Pithani Gopinath, S/o Pithani Venkata 8, yards in S.No.130/2 and above extents were divided Into hm‘,m'&
1 | Jonnakuti Mariyamma | Medinaraopalem Village & Panchayat, Dendluru Mandial, Eluru Dt, AP-534432. |  06.05-2025 10.73.941 13-02-2026 Padmarao. 7. Mr. Pithani Kamalakar. sites by the Kakinada Development Authonty vide L P.No.11/2022,
Bounded By : North by - Road, South by - Road, East by - Property of Jonakut 7 Total Liability as on 13.02.2026 : Rs, 173,87 |out of it an extent of 334,64 sq. yards in Plot No.15. Boundaries
Lakshman, West by - Property of Janakuti Krishna Mohan. lakhs + Fulure interest + Other EhEEEEE (if any) |28 per dead. CERSAI ID: 400087363670,
The borrower having failed to repay the amount, notice is hereby given to the borrower / Guarantor and the public in general that the undersigned has taken Possession of the property described herein PROPERTY-2; n
below in exercise of powers conferred on him/her under section 13(4) of the said Act read with rule 8 of the said rule on the date mentioned above. The BORROWERS/ GUARANTORS and the PUBLIC Mandal Kovva d?&gﬁ‘;ﬁ.‘iﬂa iﬁ?ﬁ:& ng:.?:i;ﬁ? gfnﬂi 1Hg|;|g:g?s ﬂ'grﬁg 1“:%?:5”%'{’;9’3'?? zg.ré.a:.[.ga:r? HF::':: :
IN GENERAL are hereby cautioned not to deal with the above referred Properties/Secured Assets or any part thereof and any dealing with the said Properties/Secured Assets shall be subject to charge of of Ac 1 '1?' nts in S.no.120/1 {Etb_ Asial E 5 No.130-1-A), 130/2 and an ext n.1 'y 'u 37 } nts in 5.Mo.128/10 Rs. R&.
HOME FIRST FINANCE COMPANY INDIA LIMITED for the amount mentioned hereinabove against Properties/Secured Assets which is payable with the further interest thereon until paymentin full The d‘:‘ 91 ”“‘ 5 '{ g nﬂs o 13571 124?Eu 4 Ei' 9 » SEH ‘?30?; o d” m‘: - tcr?t 4 p ”ﬂ od into] 83.08 6,31
borrower’s attention is invited to the provisions of subsection (8) of Section 13 of the Act, in respect of time available to redeem the secured asset. o 90 YRrcs | o Bl VI YRIGE 01 2.0, B SUCYE GBS WRID LIV, WL lakhs lakhs
: : ) ) . . R house sites by the Kakinada Development Authornty vide L. P.No.11/2022, out of it an extent of 333.62 sqg.yards in
_Place. 18-02-2026, Date : Andhra Pradesh Authorized Officer, Home First Finance Company India Limited Plot No.16. Boundaries as per deed. CERSAI ID: 400087363670,
PROPERTY-3: Previously Easl Godavari District, Presenlly Kakinada District, Kakinada SRO, Kakinada Rural
Mandal, Kovvada Grama Panchayat & Village, an extent of Ac.1.64 cents in S.No.129/6 | 129/4 , 129/5 and an Rs
{} Chnla CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED extent of Ac.1,17 cens in S.No.130/1 ( Sub — division S .No,130-1-A), 130/2 and an extent of Ac.0.32 cens In s:'{n sy
mee o tener i | COPporate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T. N. 5.No.129/10, and 191.11 sq yards in 5.No.129/1, 129/6 and 54.11 sq.yards in S.No.130/2 and above extents were| 0 Inkhs
-AUCTION SALE NOTICE (Sale Through e-bidding Only) divided into house sites by the Kakinada Development Authuu'lly_wda L PNo 11/2022 | out of it an extent of 331.73
SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002. sq.yards in Plot No.17. Boundaries as per deed. CERSAI ID: 400087363670
Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable property(ies) PROPERTY-4: Previously East Godavar District, Presently Kakinada District, Kakinada SRO, Kakinada Rural
described in COLUMN (C) Mortgaged / Charged to the secured creditor the POSSESSIQN of yvhich has been taken as described in COLUMN (D) by the Authorized Officer of Housing Mandal, Kovvada Grama Panchayat & Village, an extent of Ac.1.64 cents in S No.129/6 , 129/4 , 129/5 and an R R
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As is what is” and “Whatever there is” as per details extent of Ac.1.17 cens in S.No.130/1 { Sub - division S.No.130-1-A), 130/2 and an extent of Ac.0.32 cens in 8- e
mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) & assign(s) S.No.129/10, and 191.11 sq.yards in S.No.129/1, 129/6 and 54.11 sq.y a'mE in S.No.130/2 and ahove axtents were 62.63 6.27
of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) U/s. 8(6) of the Security Interest (Enforcement) Rules 2002. For detailed divided into I'| e sit '5 b ﬂ_',;-'r Kakinada Devel : ant Authorit ; d L PN 11 .l"'.éﬂEé t of it tent of 331.40 lakhs lakhs
terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website i.e. https://www. PUTLITE SN MDD eV 13 FN TR M Lo D T LS I TR SO B o D OULOE Ak .
cholamandalam.com & www.auctionfocus.in sg.yards in Plot No.18. Boundaries as per deed. CERSAI ID: 400087363670

Sd/- Authorized Officer, Canara Bank

Number 9502143193 and Email :

Date : 17.02.2026
Place : Karimnagar, Telengana

*Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and/ or realisation thereof.
For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with Mr.Vadde Srinivas Reddy Contact
< vaddesr@chola.murugappa.com> / Mr. Mohammed Imran on his Mobile No. +91 9640992929.& E mail is mohammedimrana@
chola.murugappa.com official of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge and information of the Authorized Officer of
CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED there are no encumbrances in respect of the above immovable properties / secured Assets.

For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Sd/-
AUTHORIZED OFFICER,

B

epaper.ﬂnanc:iaiexpress.euw. .

HYDERABAD

[A] [B] [C] [D] [E & F] [G] Date & Time of Inspection of the Property: 27.02.2026 at 10.00 AM to 4.00 PM. For detailed terms and conditions of
s, Loan Account No./ Names Of Borrower(s)/ | 0/S. Dues to be recovered Description of the Immovable Property / Type of Reserve Price (In Rs) Date of Auction the sale please refer the link “E-Auction” provided in Canara Bank's website www.canarabank.com or may contact Authorized
No. Mortgager(s) / Gaurantor(s) (Secured Debts) Secured Asset Possession | Earnest Money Deposit (I Rs) &Time Officer, ARM Branch, Visakhapatnam, Canara Bank, Ph No: B332956773, 7095199455 during office hours on any working day.
Loan A/c. No(s). : HLO5KRM000057673 ] EMD amount which is 10% of the Reserve Price is to be deposited through RTGS/NEFT/Fund Transfer to E-wallet in
1. Mr/Mrs. Yo(us)uf Ali Mohammad All that The Newly constructed RCC House, Rs. 52,50,000/ 24-03-2026 https://baanknet.com by using the bidder login credentials on or before 05.03.2026, 6:00 PM.
2 Mr/M Rs.23,80,538- |admeasuring Land to an extent 363 sq yds, or| wi (Rupees Fifty Two |from 02.00 P.M. ~ s LR R g : i % > Py igdas
- Mr/Mrs. Saleema Bee Mohammad (Rupees Twenty  |304.921 Sgmts in Sy No 315 situated at Choppadandi| =2 |Lakh Fifty Thousand| to 04.00 P.M. Duesitaxes, if any, known/not known to the Bank are to be borne by the auction purchaser and the same is exclusive of the final bid amount.
édngor 35' 'l“°' |1| &}3  H. N°'6'4§’Peﬁapﬂ' Three Lakhs Eighty [villege & mandal Karimnagar Dist. Telengana. the ga Only) (with automated| Bidders shall improve their offers in multiplies of Rs 10,000/- for reserve price upto 25 lacs, in multiplies of Rs 25,000/- for
1 Cﬁop?)glcjigndui ar"e?aﬁgaﬁé'wgﬁgi?s /ﬁfc: Fc?rs gr’ Thousand Five [same was bounded by ; East : 20 feet road, West| &= ﬁ extensions reserve price above 25 lacs and upto 100 lacs and in multiplies of Rs 50,000/- for reserve price above 100 lacs. The bidder who
No. 1 & 2: Survey No: 315/ Na Bc Colony Street| Hundred Thirty : Land Of Kadari Rajeswari, North : Land Of Kadari| -~ & & Rs. 5,25,000/- of 5 minutes submits the highest bid (above the Reserve price) on closure of ‘Online’ auction shall be declared as successful bidder.

e PR .| Eight Only) AS ON [Rajeswari, South : Land Of Kadari Rajeswari. o4 (Rupees Five each in terms : " = : : . B TR X ] o W
Residential Choppadandi Village Choppadandif ™='40"0a /5005 = || Withness of the DEPOSITOR have set her/ His| © Lakh Twentv Five | of the Tender E-Auction Process and Terms & Conditions, contact Service Provider: M/s PSB Alliance (baanknet), web portal: https://baanknet.
Mandal Karimnagar District 505415 Telangana . : y com (Contact No. T046612345/6354910172/ 8291220220/9892219848/8160205051, Email: support.baanknet@psballiance.com
State Near Brick Factory Choppadandi 505415 Hand this day, month and year mentioned above. Thousand Only) Document), \ —

INSPECTION DATE & TINIE : 21.03.2026 BETWEEN 11.00 2. m. 0 4.00 p. m. | MINIMUN BID INCREMENT AMOUNT : Rs. 10,000/- DN : 1300020059, PIaps: Visaktipaiem
LAST DT. OF SUBMISSION OF BID / EMD /REQUEST LETTER FOR PARTICIPATION : 23.03.2026 before 05.00 p. m.
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